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I of the Report of the Railway
Accidents Committee, 1962, [Placed
in Library. See No. LT—1238/69;]

Resolution Re. Report of Second
Central Wage Board for
Cotton Textile Industry

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD): I beg tolay on the
Table a copy of Government Resolution No.
WB-8(15)/68 dated the 17th May, 1969 on the
report of the Second Central Wage Board
for the Cotton Textile Industry [Placed in
Library, See No. LT—1239/69.]

Notifications under Essential
Commodities Act, 1955

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM & CHEMI-
CALS AND MINES AND METALS (SHRI
D.R. CHAVAN): 1 beg tolay on the
Table:—

(1) A copy of the Kerosene (Fixation
of Ceiliog Prices) Third Amendment
Order, 1969, published in Notifica-
tion No. G.S.R. 1554 in Gazette of
India dated ‘the 1st July, 1969
under sub-section (6) of section 3
of the Essential Commodities Act.
1955,

(2) A copy of Notification No. S. 0.

2185 published in Gazette of India

dated the 7th June, 1969 under sub-

section (1) of section 12A of the

Essential Commodities Act, 1955,

[Placed in Library. See No. LT

1240/69.]

Coal Mines (Conservation and
Safety) Amendment Rules, etc,

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM & CHEMI-
CALS AND MINES AND METALS (SHRI
JAGANATH RAOQ) :—I beg to relay on the
Table—:

(1) A copy of the Coal Mines
(Conservation and Safety) Amend-
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ment published in Notification No.
G.S.R. 938 in Gazette of India
dated the 12th April, 1969, under
sub-section (4) of Section 17 of the
Coal Mines (Conservation and Safe-
ty) Act, 1952, [Placed in Library.
See No. LT—825/69.]

(2) 1 beg to lay on the Table a copy of
Notification No. G.S.R. 1201 publi-
shed in Gazette of India dated the
24th May, 1969 under sub-section
(1) of section 28 of the Mines and
Minerals (Regulation and Deve-
lopment) Act, 1957. (Placed in
Library, See. No. LT—1241/69.]

Annual Report of Permanent Indus
Commission, 1968-69

THE MINISTER OF IRRIGATION
AND POWER (DR.K.L RAO): I beg
to lay on the Table a copy of the Annual
Report of the Permanent Indus Com-
mission for the year ended the 31st March,
1969. [Placed in Library. See. No. LT—
1242/69,)

. Statement Re. market loan floated

by Govt. In July, 1969, Public Debt
{Annuity Deposit Certificates)
Amendment Rules, etc, etc.

THE MINISTER OF STATE IN THE
MINISTRY OF -FINANCE (SHRI P, C.
SETHI) : 1 beg to lay on the Table :—

(1) A statement (Hindi and English
versions) indicating result of market loan
floated by the Government of India in July,
1969. [Placed in Library. See No. LT—
1243/69.] -

(2) A Copy of the Public Debt (Annuity
Deposit  Certificates) Amendment Rules,
1969, published in Notification No. G.S.R.
1310 (Ebglish wversion) and G.S.R. 1311
(Hindi version) in Gazette of India dated
the 7Tth June, 1969, under sub-section (3) of
section 28 of the Public Debt Act, 1944,
(Placed in Library. See No. LT—1244/69.)

(3) A copy of the report on the working
of the Deposit Insurance Corporation,

. Bombay for the year 1968  along with the



